03.08.2017 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

03.08.2017
COURT NO. 30
HON'BLE MR. JUSTICE I.S.MEHTA
1. BAIL APPLN. 2472/2016 HARE KRISHNA MISHRA K.K. JHA

VS. STATE HIREIN SHARMA

HIGH COURT OF DELHI
02™ AUGUST, 2017 REGISTRAR (LISTING)



